173 Written Answers

(c) For the development of horticulture in
the State, the following schemes are being
implemented during the Eighth Five Year
Plan:

1. Development of Tropical Arid &
Temperate Fruits.

Development of Cashewnut.
Development of Spices.
Development of Vegetables.

Use of Plastics in Agriculture.

SR

Development of Root & Tuber
Crops.

7. Development of Betelvine.

8.  Development of Commercial

Floriculture.
9. Development of Medicinal &
Aromatic Plants.

Under these schemes, assistance is being
provided for setting up of nurseries for fruits
and cashew, production of foundation seeds,
planting of new areas under different
horticultural crops, establishment of spawn
units for mushroom, use of drip irrigation
system, greenhouses and plastic mulches,
adoption of plant protection measures etc.
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Survey of New Railway lines in Orissa

1447. SHRIMATI JAYANTI PAT-
NAIK: Will the Minister of RAILWAYS
be pleased to state:

(a) whether the survey has been completed
for the construction of some new railway lines
in Orissa;

(b) if so, the lines for which survey has
been completed so far;

(c) whether Government have selected
some of those proposed lines for construction
during 1996-97;

(d) if so, the details of the survey
report received and the recommendations
made by Traffic-Cum-Engineering Survey
team on the implementation of those
lines; and

(e) the action initiated thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SATPAL MAHARAI): (a) Yes, Sir.

(b) Haridaspur-Paradeep new line.

(c) to (e) Yes, Sir. This work has been
included in the budget, 96-97.

Educational Upliftment of Muslims

1448. MAULANA OBAIDULLAH
KHAN AZMI: Will the Minister of HU
MAN RESOURCE DEVELOPMENT
be pleased to state the steps being taken
by Government for the educational uplift
ment of the Muslims?

[RAJYA SABHA]
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THE MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI MUHI RAM
SAIKIA): The National Policy on Education,
1986 as updated in 1992 and its Programme of
Action recognise Muslims as educationally
backward minorities. The Programme of
Action was tabled in the House on 19th
August, 1992. There are programmes for
uplift-ment of educationally backward
minorities such as Area Intensive Programme
for Educationally Backward Minorities,
Modemisation of Madarsa Education,
Community Polytechnics, Coaching classes
for Educationally Backward Minorities and
Training of Minority educational insititution
personnel.

Provision of Basic Amenities to Settlers on
Railway Land in Mumbai

1449. SHRI RAJ BABBAR: Will the
Minister of Railways be please to state:

(a) what action Government are taking to
provide basic amenities to the lakhs of people
settled for more than fifty years on railway
land in Mumbai;

(b) what is the reason for not agreeing to
the basic demand for electricity and water;
and

(c) by when Government will settle this
issue?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SATPAL MAHARAJ): (a) to (c) Settl-
ing/rehabilitating the slum dwellers, who are
unauthorisedly occupying Railway land, is not
the responsibility of the Railways. Therefore,
the matter of providing basic civic amenities
to these en-croachers by railway does not
arise.

Reforms in Agricultural Sector

1450. SHRI GOVINDRAO ADIK: Will
the Minister of AGRICULTURE be pleased
to state:



